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21.7.’04‘.; . Present: Hon'bDle MrsK.V.Sachidanandan.
. S Judicial Member,

B !“}Cﬁ}ﬁg‘ﬁg’_“f” ol "j-' : 1| Midon'ble Mr.K.VY.Prahladan, Mministrat:lve
depos.izd. v a2

. “embétm
Nod/éh%,f7,_

ded «3&2@2’7 ..... : " The applicant is presently working as
\ - Junior Bngineer(Civil) at Dudnoi dnder

' the administrative control of BExecutive

‘Engineer, C.W.C. Middle Bralmaputra Divie

.sion,Guwahati. The applicant is aggrieved

T /.' il

© that 8ri ReSrinivasan Respondent No.7,
o Slips o J@,W/ ; JE was transferred and posted at Guwahatd
{7*’*"9 11“\19 MM”‘:’& - "'_befere completion of 1 year duration at
W ’ ' 'shillong. But the applicant has comple-
e ;91\%\0“‘ txtec‘i two years service,But the name of
- r e S } the applicant was not considered for
o b

choice station posting. It is further
‘stated that the wife of the applicant
?13 working under the Senior Superinten-
‘dent Guwahati Division, Guwahati. The
applicant has got 1l(one) son and one
kiaughter of the applicant is reading in
ass VIII. The grievance of the appli~
nt is that the Transfer pSlicy Mnne.
are 9 dated 12,6.1997 has not been
followed in the case of the applicant
issued by the Government of India.

cont.dpes
\ |
|
|
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OsAs 147 of 2004

0/

21474044 Heard .Mr.M.Chanda: learned ;céugfe‘l

for the applicant and Mr«3.C.Pathak,
'lear#ed Addl.C.G.5.C. €or the Respon=
dents,. ‘

The learned counse) for the
applicant further stated that one post
of Junior Bngineer is lying vacant at
GDS WQ site -Sonapur. Applicant submi=-
tted representations but the same has

- not yet been disposed of, S8ince there
is existing vacant post of Junior
Engineer at Sonapur, in view of the
instructions contained in Annexure 9
Memorandum dated 12,6497 it would be
appropriate for the ends of justice

to pass direction upon the respondents
to consider the case of the applicant,
for cholce posting. In the light of *

"~ +- - the instructions contiined in. stated

aboves Accordingly we direct the

., respondent:No.1 and other competent

aythority to consider the case of the
. applicant by passing a appropriate
order, within a-period of two months
_from the date of receipt of this

. order,

§ Application is disppsed of,
'VNQ COSt Se

l<:;§%¢hlgz£&ﬂ— :
Member{A) Member(J)
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IN THE CENTR %m:srﬁﬁnv TRIBUNAL
GUWAHRATI BENCH!, GUWAHATI

T

0.A. No. _ /Lf?' " /2004

Sri Swapan Bhattacharijee.
__!JS’_

Union of India & Ors.

IJKFOFDATESANDuVNOPSH(ﬂ?TﬁEAPPLRUVHON

L1997~

fwsband wife at same station of. (Annsxure-9]

S

applicant W& inibially

Supsrvisor  (Civil) In  the srbmant  of

N

Cwibral  Waber  Commi: Ll

S j. o TR o ]r

Junior Engilneer

of India, Ministry of Personnel, Public

Grisvance & Pension issuéd 0.M. for choice

station of posting of husband and wife alt bhe

mama station.

S

Gowt. of Pmrgornel, Public

ed O.M Tor posting o

Ance

foplicant transferred and posted at

Dg 3

Dudnoi, GDS & WO Site.

Goplicant

Y s o TN T R | e N
oy AnsTar anad o 3 b

{ Annesur

option for choloce station

teplicant

the CF, Shillong.

/

LMmnnexures-Z Seriaei )

Cnginesr (Coord. ) informed Lhe

Ehat His posting

(onnexure-3)




.04.2004~

.

05.2004-

o

] ;o..-m-

7 .06.2004~

04,2004~

Nl

., S

5.04.2004~-

jErY
R -

n
s

MP‘lLL 1t submitted & detail representation

to CE, CWC, Shillong wrayiﬁg for

hig transfer at Guwahati. { AU e “5;

Under Secretary, Govt. of India Issued a list
af tranzfer and WU\L*H“ of J.E, the case of

the spplicant is nob considered in. bhe said

Sri R JE, was transferred  and
. k] :

gted at Guwahatl from Shillong

duration at

e ony 1

{ £t

{
F,\&r_u l\fﬁf‘ WL OIS :”.'_'Lt_" :it:*‘t T ife'c‘\'t-@d

2e. 04,04
apelicant dated 08u04“04 without fTorwarding

the same to the higher authority. (Anmexure-g§)

returnad  the ad“a.cw

tation dal 'QSNQ42045

bvw o Ehe applicant

e Y F b 3 2 JO - o s e o e  E e g e S,
ne Chisf Enginesr, Shillong. AnrEssUre-7 )

Execubive Ergineasr Toruarde

represantation of the applicant. (Annexure-8)

India, CWC, Mew Delhi L»‘uaﬂ & long

afer and posting but the nams of

was not considered for cholcos

B . £
1. I\

umstances  shsbsd q%u\wﬁ Lhe

0
e
o
.
5

[

f_,
o
[
{55
e
]
4

:
sl
I-*-’
s

£
(o

humbly pravs that Your Lords

application, call for the records of the

espundents to show causse as Lo
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causes or

the following
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i
That the Hon'bhle Tribunal be '

bo consider bhs

at Guwahabl

Tunior

oy obhar w1 Lo apellicant i anti

ble Tribunal

Hon'hls Tribunal

oendency of this aspplication
raspondents

.

tZant al

SOonsnur.
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IN THE CENTRAL AD\WHT\J’IgTRATWE TRIBUNAL
GUWAHATI BENCH: GUWAHATI

{An App!itaﬁan under Section 19 of the Administrative Tribunals Act, 1985)

M‘avﬂ"'_gxbwh
K2 66 4

' ledd

Title of the case : 0. A. No /Lf?L' §f2004

| IBhri Swapan Bhattacharjee. : applicant
- ¥ersus - :

A Y

nion of India & Othsrs: H Faespondents.

S Mo PTG XL Particulars PaoE Mo,

| Gl e ppplication 1~2C

! - Vi g 3 e e '
! G2, e Vﬁ(LflL&L¢OH Rt S
|

I

|

|

Q3. 1 Copy of the represantatlon -22 -
dated 20.02.02.
04 . 2 Copy of the letter dated 2D — R4

| e I | e P o et g de Lo S
P . (Series) (06.01.04 slongwith op

101 . . .

& : s - 24 '

15, 3 Copy of the letber da

! O 4 Copy  of Lhe latter dated &Z( - 28
o 67.06.04 -
‘ } 07 . 5 Copy  of the representation | 29 — 30
il
| vla VN “ i
; . .
1 GF. & oy o f the dated -31 -
|| D604 . 04
Lol ,
_’ 1 o 7 Caopy  of the lebter dated | —32 — :
L 03.04.04. ,
L0 g Copy of  the representatbi 33 - 34 ]
{Beries) |dated 07.05.04 and forwacrding

sthher detbed 15.05.04,
i ; ; " g .m_—w = -
Ik 1. = Copy of the O.M dated 12.06.97 35 -3¢

10 Copy of bhe oroer dated 3{ - 44

-
o
14
o

o

s
Fomn

}_...
N)

. ) . | Filed by

Date: 8.06,my . Advocate

o _ Suinpon Bl
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH: GUWAHATI

gan Application under

/2004

e

: 0. A. No.

BETWEEN

! o . \ .

Shri Swapan Bhattacharje.

Junior Enginesr

S/o- Late Nripendra Kumar Bhattacharjes

Gudnol, DS & WO Site

Dist-Goalpara.

i. The Union of India,

fenresented by the Chailrman

Zentral Water Commission,
Sovi, of India,

Sana Bhawan,

fir
A‘... ¥
<

3
0
538

LKL Puram, Mew Delhi-

PO~ Ryniah.

Shillong-

5. Chandra,
Superintandent Engingar (Coord)
o~ N ol T Y e s
S, Shillomg.
W o ey by L T L e =
MarAnNatna WO ESD
BLC- Rynjabh.
|
i

[a—y

o
€%

Section 19 of the adminisbrably
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Supsrintendent £nglneee

MO,
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Ssoretary, Estt. IV

Government of India,

N

e g o

S5,
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DEHAA

Watar Commission,

Blawar,

Furam,

Delhi-

Fvinia

long-
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DETATLS OF THE APPLICATION

Sus Standg

t2

.. REspondents.

articulars of order(s) against which this application

g

cabion 18 made oraving for

noants For considerabion

&

of

direction Joon

transtar and
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1

the light of Office Memorandum dated 03.04

Jurisdiction of the Tribunal.

poebing of the applicant either at Guwahati: or Delhi in-

a8 dated 12.06.1997 Juéuwﬂ by tha Govt. of India.

Limitation. . , ;

he applicant declargs that the subject matter of this

wWell within the Jurisdiction of this

"

b

[ R P, B T O Sy [ Tt S ST T B > P D
ne applicant further declares thab this dpﬁll@ledh i

E1OM prese

Tribunals

Facts of the Case. _ ' : N

-

hat the applicant is a citizen of India and ag such he

b

s entitled to  all Lhe rignts, protections  and
- i

y L - Lo 2 e

rivileges as guaranteed under the Constitution of
ndia, ‘ :
-~ I}
i

: ;
hat. vour applicant i1s presently working: as  Junior

- “\’ . e . s A T -
at Dudnol undesr the administrative

w . — e T e s _. St |

onterol of Exsmoubive ?n4inww°5 Middle

—— - - —— - iy n e e . SRt e £ ]
| R . o ) A} ;
Ahamaputra DJ“ 181 MUWmHutJ, - :

upervisor (Civily in the departmant of Cantral Water

I *u“ Y

ion ur wler MLUE Region on (

e sald post of Supsrvisor was

lf, g
. -}_a
s

as Juriior

3

(Civily.

3]

stated that the buife. of the
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1 S Bhattachar

s & loyval

applicant

i
f the. Postal c@perMunf under 3

. 1
) Guwahati Division, Guwahati. _Jhe

o 4 ' e - o Yoo e o e
and 1 (ons) daughter,
. /

iz alsg a Central Gowvt.

won of

)
i
Supsrintendent

now prosecuting higher studies at

il - 2005 and the daughter of thsa

_ﬂ'
§

jee is, reading

S

.4 That your applicant was transfe

the month of June, 2002.

Govi. servant Ldff¢0d

reporte for  duty from the off

Frglnesr, HOC, C.W.C,

o

domestic probls wWihn tie
completion of 2 vears of
be  conslderead

further posting at

That 1t 1

& stated Lthat tne

on 20.02.2003

Shillomg.

interalia

-
&
&
S
=
T
ot
-t
8]
o
£33
4

Guwahati and his only uaUQhLa

k! . . .

) CLBLSLE cour at Guwahabi. Moreove
‘r S I I

] g Lhe saild repress LdLlOH that
X ) ﬂ C
, spolicant is also a Cenbtral Govi.
¥

diabetic patier

who 1is a

Guwahati inspite of ‘trems

Guwahati or at De

JLQL& that

ﬁ ooint of time hig son wWas a‘Sfud@H! of
l .
. of. CLB.S.E  and reading at -

who ig reading

:ﬂﬁﬁtad to

4
The applicant being
, t ;

il

out  the jorder

s ous

Ehast  on

cads of  the
j

sympathetizally  for

P

sndard  at
under

" 1

the wife of the

R

amployves

iz =t

1v The

5
Iy
—
0
i
>
b
L dd
=

that tHere is no

sarvant lworking In

got 1

and -

N
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R - S

deoartment 3ubmitn@d his option for cholce station

2LBLSLE School  at Dudnol and  in such a compelling

P
¥

circumstances the applicant praved for his  further

posting &b Guwahatl with the undertaking not to claim

'

ITé and the transfer may be treated as own request
. h

transfTer. The applicant  came to learn’ ani h

recresentation was not forwardsd bto the Chi@f Ergineesr

‘)
-

for Luﬁsij&ratiom 8 5 <wui wd by the appl l?ﬁ“h by the

office of, the SE, HOC, C.W,Cg‘Guwahaﬁia It dPQ@urﬁ Lhat

ri .
L, HOC, CWC, Guwahati has relied pn the mhearv o
o e N - : . ; . .
aotion 15 also an  action i not Tﬁfﬁﬁfﬁlﬁg' fis

il

to the higher authority. It!shows that

BE, HOC, CWC, Guwahatl did not have any 2
about  the  inconvenisnces  faced by :
|
applicant. E
. - . b R
@ copy of the representation dated 20,02.2002 is

e

enclosed hereto for the perusal of the Hon'ble
N ]

Tribunal as Annexure- 1. i

il

£S

That vyour applicant as  psr instructicn  of the

oosting either at Guwahati or Deslhi

consideration more or less on the same grmuhd agl
n

at the time of of

his option on 0&6.01.2004 the only son of the appllcant

was shifted to Delhi to facilitate his higher sducation
! -

5 -~ P 1 i b B e g [ - e T iy A AV

in Commercs stream, therefore he has gilven his 2

. , i ' _
choice for posting at Delhi to enable him to look after

!

iz son who is studving at Delhi and 1sp with the
: I

L viewosr - b
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intention to minimi

g/ reduction of expenditure of three

Copy of the letter dated 06.01.2004 alonmgwibh the

copy of option ars enclosed hereto for the perusal

of the Hon'ble Tribunal as Aopexure-2 (Seriss).

That most surprisingly Super

affice of the Chief Enginser, B&BBU vide hiz letbter

o

DEE P LY

informed  the applicant

MaL /4B /2003~BRB/

thirough

Exgcutbtive Englneer,

Middle Brahamaputra Division, Guwahati that nis posting

under  B& BE 1z nob possib

reason, howsver hils case

wWas sént to Ma,

L& under  adminlstratbive

Office, New

Dplhi withaut By apacific recommendation for

conslderation of his

posting at New Delhi.

[ " .

Howsvar on

recaipt of the lebber dated 20.02.2004 the applicant

“‘Y‘

£d
u,
n"

.lL that his case Tor cho

station posting was not

going bo be considered Tavourably.

aocopy of the letbtbter

herato for the perusa

That 1t 1is

disappointed for non-consi

posting submitbed s detall

addressed to Chief Englnss

wald representation  bhs
possibilities of

down on bhe alleg

-

without specifying any specific reason for rejection o

e

anclosasd

pin
7]

L2004

3

dabted 20.0

Hon'ble Tribunal as

the applicant being highly
derabtion of his tranzsfer and
rapresantation on 08.04.2004
s, C.W.C, Shillong. In the

stated . that 0

=

applicant R
Guwahatli has been turnsd

of admninistrative reason

e 2

©
H

G BhalToclfec




A

~1

iz prayer of choice station at Guwahati. The applicant.

categorically mentionsd in the said representation that

A f :
4 posts of Junior Engineer eithsr vacant S Going Lo

)
A

Lran f&xa the relevant portion of the .

is quoted below: o ' . |

From

Shrd.

Sukhdev  Singh, ' JE  whd  actually

hails From outside NE ‘region and :
was posted at Guwahati isince 199¢ 7
) :
'
Was Ll ssferred  from uum4hdL o
-|
Gizmal in May 2002, on hils reguest
) 8 P
in  public interest it oublic

.

interest  and

L ran: 1err~4 back to Guwahatbti a

fear A_I,DOLIL C’i"l-’i‘? vear in 2003,

2. Shri G. Muthiyan JE (C) who ¥
- . L ) |I .
posted to alzwal on tr&naT@r from .

E region, 1n 12002, was

o A

Farred to muwanle AT Lar o

r‘,

sbout one vear of sarvices at Alzwal.

ot

in 2003. It is to bs brought to

vour kind notice that my?wray@r for E
]
transier Lo Guwahatl & was ot
C ; )
<mm~;d@rwd favourably at that time '
Lhough thers Was SErlous

. . ) . §
diglocation in my famllydgﬁt up but

rmone  of  the above twor of

ware having such besetting problems




Tike me and -bhelr szpousaes were not

government employe ’’
Te is ought to be mentioned here that when SE -
{Coord) informed the appllocant thﬁt his posbing at
Guwatatl Is not at bthe relevant tima one
oost of likely to fall
‘ vacant due Lo brar Shri G. Muthivan, JE who had
applisd for his Qﬂéting to his choice station Chennal
2 waars benurs at NE r and
Well awara about the sald Tact and

Lion posbing

8

.
ST

C
!ﬂ
2
=g
3
43

@ven Lthen applicant’s

WAS raejected a0 bl frivolous arouindd ]

s

Cadministrative But surprisingly thersafter

in Lhe  resultant  vacancy of - Jr. Eng:

=
o
45
=
fo
[

Qoou P rad in b manth ol

NLEL RPRegion in the month of June/July, 2003 was Turther
annommodatad at Guwahatl even before completion of 1
waar duration at Shillong followiﬁg the affice ordar
Dear g ﬁoz 154 (FY/2003-BRB/Vol-T11,/2219-40 dated

known to the respondents

O7.06.2004 Tor the reason be

N -

Union of India. In this connection 1t may further be
stated that Mr. Srinlvasan apparently has no compelling

£ 2.

clirecumstances to represent for Guwahatl rather 1t was

cle he has Deaern

3
e
—

4t the instance of soms wvasbed

brought from Shillong to Guwahati in order to daprive

. the leglbimate claim of the bransfer and posting of the

applicant, which =smacks of malaTide. Be 1t

| me.\w %Mﬁﬂ
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s

cogmmodated at

2
LA

[} L g T g S ey o s e m T e
. LMLV AaDA] WO 1S

wtabed Lhat Shrl

4

Guwahatbl even beforse completion of 1 vear service at

Shillong has been ordered Tor posting at Guwahabtl with
the =ole intsntlon to throw out the case of bthe present
applicant from consideratlion of posting at Guwanati,

which would furthser be evident from the Executive

Enginser’ s letter bsaring Mo. MBD/Gau/Miso-Return/2004/

2365 dated 26.04.2004, wharsbhy the representastion of
the  applicant dated O8.04.2004 thas been  returned
wothout forwarding the same to the higher authorlty
with & direction to the applicant to submit a simple

for conslderation of his pos

reguest bing at Guwahatl or
@ sewhere, Tt iz perbinent Lo mention here  that
Exscubive Enginesr has no Jurisdicbion under bhs law Lo
raturn the representation of & subordinate officer,

ol was  addess

Wit

o, bto bhe Chief Enginesr CUW.C,

1t stated that OChief Engloser 1Is  the

Shillong.

compebent authority for iﬁternal‘traﬁﬁ @ and posting

§

such  withholding his

£

Within his  jurisdiction,

rapresentation  and  subssguently  returning  the same

whnacks  of malaflda, In bt repreasantation dated
08.04.2004  thers was nothing objectionable, which

warranted withholding of the same by the Executbtive

Frginesr and subseguently returning the same with &

apbation.

Furthar Instruction bo submif a simple repras

of the lsatter dated 07.06.04, representation

dated 08.04.04 ard 2 copy of the letbtte~ datsd

26.04.04 are annexed hersto for the perusal of the

Sw Az\bwvx %\mﬂ}&’w‘
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4.10

MHon'ble Tribunal AT annexure-4, 5 and &)

EI N i *"'*).V

That 1t is stated that SE (Coord), Shillong vide his :
lebter bearing No.  1/4 (E3/2003- 3 dates

SE.04.2004  also  returns d the advance copy of the

.04 which was By the

Chief Enginser, 31 Ilorng. It

ie not undersbood Mh L her 1~tt dated QEQOéaOﬁ_wh@r@by
the advance copy of. the r@@r@gaﬁtatiom dmt 5 Omu04
, LT :
was returned to Lhe applicant métu the approval of the
. T i . .
Chisf Enginesr, C.W.C, Shillong or
From a mere reading of the letter

rﬂiuaﬂﬁd by bl

Ll vie A wf, the intention fo

applicant for comsgideration of posting at Guwahati. It

(":

is pertinent to mention hers that there is! no soaclifio

L‘

mandate in the Rule, whichrprcvw alc &Qvtu sarvant
' |

1ing advance copy to the higher aubbority.
) L

!j:

& copy of Lthe lebter dated 23.04.04 iz wnrJum*d
nwr«Lm far the perussl of ble'Tri !un 1 as

Ann: gxure- re-7.

oy P

fhat vour applicant in zompliancse with

contained in Lhe

Fxzoubive Englneer, MRD, C.W.C, Guwahatl =ubmitted =a
i

furthsr representation on 07.05.2004 addresssd to Chisf

Frnolnear, oW Shillor q Lhrough propér channel ,

Forwa roed by the Fxacublve Eﬂwlﬂ M_ fo b
:
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intending Engineer, HOC, C.W.C, Guwahati with the

lgeration of the

2

o the applicant for transfer and posting a

.

substlitute would be regulired in his place. But

the knowledgs of the applicant goss that the

antation is still pending with the SE, HOC,

Guwahati wheraas 5t Guwahati has N

~tion to withhold  the rwprﬁ&ﬁn ati'ﬁ of =&

ration of his transfer

Lirg ir his cholos stabion. Therefore

actlon/inaction of the SE, HOC, C.W.C is contrary Lo

ablished procedure of law. In this connection it

be stated that as per the prevailing rule of ths

amploves f

ssentablon of th

Copies of  the iPP””uQHL Lion dated O

sertation by Lhe voﬂrwlnud adthority., B

India when a representation is made by a Govh.

Nis grievances the samg must

considered and disposed of within a statutory period

bhe SE, HOC, C.W.C, Guwahati withheld the
g apwolecant Tor undisclosed reason.

37 .05.04  and

forwarding lebtesr dated 5.\S,¢4 are  enclossd

is sbated that the Under Secretary to ¢

of  the Hon'ble Tribunal as

1

na Govi.

India, C.W.C, New Dslhi wvide nis office order

§ e 4y

NG 1/4(F )/ 2003-BBRB/Vol~11/2219-40 dated

list of transfer and posting

-
tfa
&
C
&
[
o
bt
=
i
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cholce station posting vide order dated 26.6

N Bl

whereby 13 Junior Engineers are transferred from NE
region to out of NE region on rotation basis and %
numbers of Junior Engineers are posted from outside of
the NE region to the NE region but unfortunately name
of the present applicant has not besn figured in the

affice order dated 26.05.04, therefore it can rightly

it

be presumed that the case of the applicant for cholcs
station posting was neither considered for Delhi nor

for Guwahati. On a perusal of the transfer arder da

2

anployess were considered for transfer and posting in
different places under the Jurisdiction of CE, Shillong

Ut here also name of bhe applicant has not found Dlaces

e

in the order dated 07.06.04 but Sri R. Srinivasan, JF
as well as Sri 9, Palaniappan were accommodated at
Guwanati. Sri R. Srinivasan was infact ac&émmodat@d
Fraom Shillong to Guwahati even before comolebion of 1

year service at Shillong, which infact the applicant in

his representation dated 08.04.04 dava an unmistakable

~t

N\

Q7.06.04 it would be evident that in as  much as 1%

hint and which ultimatsly has become a stark reality.

Be ik stated that in the letter dated 20.02.2004, B3F
{(Coord.) while turning down the reguast of the opraesent
applicant for posting at Guwahati dus to administrative

reazcn sent the application of 2 J.F working wundere

B&B3, C.W.C, Shillong for their choics station posting

Lo the Under stb. VI, C.W.C, New Delhi. Tt

is submitted that out of the two namas  sSanbk oy SE

{(Coord.}, Sri M.K. Roy, J.E was transferred at his

s

n

L2004 but

 Sunpom Bhallnchrfet
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unfortunately the case of the present applicant was not

considered for his choice station posting nelther by CE

noe by Under Secrebary dug to somg unknown reason. Itk

appears from the order dated 24 05,2004 that 4 posts of

T8 in  the NE region have been left wvacant for
facilitating the CE, Shillong to accommodate bhe

2=

ation of posting

oresent  applicant to his cholcs =
amongst obthers,

of b s

Therafore it appsars tnat Tie

aprlicant for posting selther at Guwalhati or at Delhi,

™

in the light of the Govt. of India’s instruction dated
12.06.1997 has been rejected in a very syshbematic and
well  planned  manner at  the instance of local
administration at Guwahati and by Sri SBurezh Chandra,

and

.
-
—h
]
o
Y
ks
Dl
D

Superintendent Englnesr (Coord. . In
ircumstances stabed above the respondant Nos. 3 and &
in fFact restrained the applicant and his application

for consideration of his posting at Guwahati was made

manner and so Tar the

infructous in a

) 1

applicant cams bo learn bhat there wWas no Scope or
Qgcaéiﬂﬂ an bthe part of the Chief Engineer to conside

iz case  favourably  as  because clroumstances was
craated in such a4 manner. On & mers parusal of the
cacords of bransfer and posting 1t appsars Ehat Junior
Craineers coming From oubside the NE raglon are always
Blessad With bthe posting elther at Guwahabl or Shillong
ar in the offics situated at the =oft zone and as a

cezult the applicant is being deprived of hls posting

at  Guwahati or Delhi in  total viglation of the

SMCM\ Qholfon JAMJQ,Q



Lob o instruction contained In the Govi. Memorandum dated

ot Junior

subami bhed dhab 4 pos

X

( T
j+3]
o

avant point of bime

werse avallabl

when  the applicant submitted his representation Tor

compassionats abt Guwahati. But all those pos

; autside The NE by bhe
I

3

i of the applicant is sxeluded from such consideration

wd s valuable and

at Guwahabi In the light of bhe

instruction contalinsd in O.M da

emitbed Ethat M & @&, Director, CWC,

BLWS vide his . letter bearing Mo. CWC/DMAG/Camp-

i Shillong, dated 15.086.2004

shillong that Junior Engineer who is having Tull tenure

f

ar better, a Junior Enginesr originally belonglng to

i

NLEL Region who shall not be gensrally Intérested for

-

outside the

ba - conslderad

for posting at Guwahatl In the of work., The

i . \ . , ,
: Dirsctor, referring the transfer and
of Sri R. J.E, also stated in his

letber dated 15.06.2004 that posting for short tsnure

creates  lobts  of  problem in continuity of  works.

' Therefore 1t is quite clear from the lebter dated

(n
o
&

Lo that the oa

| Tt is further submittsd thalt thers iz &

Junior Engineer, which has besen lyving wvacant at Sonapur |
N . e 7 — —

G0S & WO Site under administrative control of Execublve
: e R i o 9 i e

g\’(")ﬁo"” %\@m .‘C’L mé,u
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Erginear, MBD, CWOC, Guwahati. The possibilities of

spplicant has not  been

commodating  the  pres

Cexplored in order to obviabe the hardshnip of the

as stated above

Tn the compelling circumstanc

o

the applicant finding no other alternative bub Lo

approach this Hon’ble Tribunal praving for a direction

RO bhe respondenhs far consideral ion of post 1ng

|

@ither at Guwahati or Delhi in terms of Govt. o©

Ll o bR »
i Tndia’s memorandum dated 12.06.1997.
Copies of the 0.M datsd 12.06.97 and office order
dated 26.05.04 are enclosed hareto for the perusal

<

af  the Hon'kle Tribupal  as  Annexure-9 & 10

respectively.

whare the Hon'ble Tribunal may

sry order/direction upon

consideration of his posting in hi

e8]

bhe terms of the opblon submitted hatfore the adbhority.

4.13 That this application is made bonafide and far the

5., Grounds for relief(s) with legal provisions.

For that, Gthe applicant has acouired a valuable ardc

8]

leaal right for posting sither at Guwahatli or New Del

i herms of bhe instructions rontalinsed in Gowvb. of

Thndia’s 0.M dated 12.06.1997 gspecially in view of the

Sunporn Erellchorpes
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e

alreaeady conpleted his

terure at Dudnol. '
For that, the wife of the applicant 1s also a
* .
Govh.,  emploves working ab  Guwahati in the Postal
department under the Serior Superintendsent, U“WMMB
Division.
.
For that, the only ﬂaught@r‘of the applicant mt 1ng
in Class VYITI in an English Medium School uﬁﬁ&r CREE
awuv5§5‘5ut at Dudnel no English medium 3ahm®1 under
is available. As ﬂuch'it is difficult to shift the
of the applicant ab Dudnoi. :
For that, son of the applicant is stayving at
for prosecutbl ng higher study in Commegrce E ag
s poﬁtiﬂg of th@ applicant is nece at
Buwahati or at Delhi for proper guidance  of  the 3
and alzo for reduction of expenditure of thres
Lo maiﬁtaiﬁ@d ;twf paatc -

Moz, 3 4 anad & hawve 1o

law Lo withhold or return  the

the sams 1=

W0, Shillong for cons of posting ‘

3 f irgmtruction

on COMPD R8RS ionats o O v i Lerms ]

12.06. J)“/ issued by the Govh.

i

contalnad L O.M

af ITndia.

S o Q)M@‘IK&JMT‘)U
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For  that, it ils eobligatory on  the part  of bles

raspondents’ to follow  and  snforce  the mandastory

instructions issued by the Govt. of India so far

posting of husband and wife 1s concerned

!

Lo avold

Memorandum

prabext of hnical pleas or

on the alleged around of admini PEABON.

For that as o relevant circular  of @ DOPT thea

3

o

respondents Unlon of Indis are duty bound to consider

and  dispose of the representation of the applicant

o

AL

af the recaiot of . the

83
i

represantatlon.

of the applicant for posting at

Buwahnatl nas been rejected in & most machanical mannar

.

grour  of

on - the alle Cladministrative reasons’

without specifyving any bonafide re

of  the applicant by

of the claim

& Tor re

Y]

of  the applic For oosting at Gdwahati with a

1

ide dintention, as such the =ald respondents is

fribunal Lhe for which the

claim of the appiicant Tor Guwahabtl is rejected.
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“B.11 For that . Shri #.

with the favour of transfer at Guwahati wh*n e has

rarde than one year service at Shillong. The

i

crecuest of the aspplicant for posting at Guwahati has

A

administrative

T

! - o been thrown to wind on the pretext of

I

' | C
reason’ . The reasons and the circumstances bnder which .

st Guwatnahl

Sri R. Srinivasarn bean accommoda ted i

- i
%

L ﬂ
LJunk o ' q
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»

f '} r%qﬂir& SENWISI e

oy e’
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For that. the applicant has acauirsd - a valuable and. -

© legal right for of hiz comp e
R . . ) ‘ 1 N K ) , :'
cposting st Guwahatl in Lw:mw of the Govi. tof India’s
. [1‘
' O.M dated 12.06.1997. Aj
- ;
v L . - . g B - ; .‘ . " .
.13 For that the applicant 1s regiired to be f
* GQHSL &"”ilorr on priority @&m ig 1 Lhe ilihi of Lhe
: - - ' T ' i _ -
| in@tructiOH lU1Lm ned in the Govb. of India’s GyM dated
{ B .
. .| B N
] L2.06.19%97. : .
1]
. - - = é I. s
w. Dataills of medies exhausted.
fﬁ i
| That the has exhausted all the :
renedies Lherea iz ] no o other .
A alternative. and efficacious remsdy than fto file this
k R . : i - i .
. )
. o . b
X ] applicatblion. i .
. I .
; ; §

¥ . Matters not previcusliy filsd or pending with aﬁv other

P
@

The applicant further declares that

a4l Tiled any application, Writ

. -4 court oroany other authority or a
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Fribunal the subject matter of thisya
' i . n
nor any suceh application, Writ Petition or Suit is .,
] - =
panding before arvy of them. : N
fp)
i
Relief{s) sought for: i ; F
Under the facts and 01ruun,tanr stated abowve the e
. "I e
5Llit~nt- umLJv prays that Your Lordships bel n d ot P

n

admit Ehis amwli,

call for the recoprc of

and issue ﬁmtice bt the ré&moudm§t& kLo #uw éa 88 &8  hao- o "ﬂ
wWhy Lhe rﬁli@f{s)‘SQQth foﬁ'im J

ol bs granted  arnd Uf{ parusal of F
Mearing the parti ’

hea sl@a$a4 Lo grant the Tollowing ali@fila): . :

That the Hon’ble Triby nal b U}wmﬁxbl to direct the, .
. i c P
respondents to consider the case of the applicant Far .t
. o . : S’onaPU" u : r ’
oos ] @ither at Guwahati/ on COMD AR an
Priority basis as per instruction contained in Gowh. of
India™s 0.M J\‘@j 12.06.1997 and further be pleased Lo
direct the respondents to review the existing transfer
o S i .
and  posting or issusd recently in CLW.0 in the :
. . . . : j A
cadra of Junior Engineer level which are 9t to be
' . . ' : a #
implsment r":f !

Ay obther relief(s) to wh noh ‘the applicant Lg-entitled
, v & ST

A% the Hon'hle TVibUﬂ&l'm&Vvd&vm fit and proo

Interim aorder nraved for.
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During pendency  of  this application, bhe

apolicant

orays for the followlng

1.

That the Hon'tls Tribunal be pleased Lo observe that

Ehis application shall not be

raspondents to consider the transfer and posting of the

applicant at hls place of cholce i.e. ab Guwahatil.

e T T T T I I L R B

ekl
U

application 1s filed through Advocates.

Particulars of the I1.8.0.

336 289162,
Date uf Issue : .
N 3,6 4 ,
Tesuadg from :

S Po . @ vroambvaka
G Po ., Gueehvah

4

[ as given in the index.

gw%wm %ﬂ;& -2
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o e VERIFICATION

: by s
Late Mipandra Kumar N

)
5". B 3 - G oy o
S b T, Bhvrl Swapan

: ;
3 R -

% d ) (L |
i o CLWLC, MBD, do hersby wvarify that

s
-
-
&,
=
-~
-
¥4
o
.

made in

knowledge and tho

T P 3 e o o yen ) ooy " oy e oy m
legal advice and I have not suppr

-
- oo

2

L i and I slgn this verification on this the

H
0

Bt e a1 a

Jung, 2004,

et L o aeo:
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T o Date : 20-02-2003
Chief Enminmmr.{ . —-— ‘

Central Water Commission ‘

Frahmaputra & Barak Basin
Hhillong ~ 792 0046

Thro Thafﬁropér Channel

Gub 7w Prayer for transfer to Guwahati

Sir, - :

1 have the honour to submit the following few lines for your kind
consideration and sympathetic action : ' !

That Sir, in Lerms of Transfer order issued vide your Lmttmf No.
J/8CF) /2001 -RED/1411-1429  dt. 22-04-R2 with the posting at

Dudcthnoa site under  MED, Guwahati, I was relieved £ rom

.-HDC. CWEC,  Buwahati on J1-@0-2002 and joined at  Dudhbnoi site

accordingly.

That Sir, my wife is a Central Govt. employes, serving in. Fostal
Deptt  at Guwahati. My only son is student of Commerce Stream  of
CHSE, presently at XII Class. My only daughter is also of CROE
student, of class VI. .

That Sir. 1 tried my best to accommodate my family members  at
Dudhnei according to their normal avocation. But there is no CROE
affiliated Educational Institution at Dudbnoi. for which my  wife
could not apply for her transfer to Dudhnod. ‘

That Sir. my wife is a diabetic patient and she cannot  withstand

Eertion and labour in taking care of ouwr children. She feels
totally exhausted after discharging her duties in  the Fost

‘Office. 1 extremely feel both for my children and wife & sometime

I curse myself bercause of my failure to justice to all of ‘them
and 1t tends to disturbe my mental equilibrioan.,

That . Sir. due to non  availabilty of ahv. Dnnmrtmnity o

accommodating  my  family members at Dudhbnoi according  to  thedr

normal  avocation., I am now compelled to pray . to your hopour  to
kindly arrange my transfer to Guwahati at my own cost for the
sake of education / welfare of my children and alse to  bestow
proper  attention and care on vy wife, ang for this act of vyour
kindness, I shall remain Bven grateful to you.

5. Bhahtac

V&$ [ dr.Engineer
\ﬁy ) g\ Dudhrni Site
' v

@Mg‘i@” S

Al



A

‘l() “ - . .' '. - .
The Chicl Engincer,
Central Water Conmission,
- Brahmaputra & Barak Basin,
Shillong+793006.
2 (Through Proper Channel)

Subi- Proforma for indicating choice station for transfer on turn,

Sir, S : S y

I am submitting hierewith the requisite information in prescribed proforma on

the above: subject with the following few lines for your kind' coiisideration and
favourable action. ' ‘ :

That sil_',:on‘bcing relieved from 1 [0C, CWC, Guwahati on 3 1-5;2'00.2, 1 joined

at “Dudhnoi site under M.B.Division, CWC, Guwahati- vide traisfer order

No. 1/4(F)/2001 - BBD/1411-1439 dtd.22.4:2002 issucd from your goodsclf. -

That sir, my transfer from Guwahati to Dudlnoi has caused lot ol hawdship for

the faniily members and 1 am- foreed by the circumstances to- niaintain triple

establishiment viz; (i) one for my son at New Delli for studying in commerce stream

(ii)-another for .:Guwali:ili for my wife and daughter (iii) and another at Dudhnoi for
That sir, my wile is working in postal department at Guwahati and my
daughter is a student of class VIl of CBSE school at Guwahati. I.could not shift my

family 0 Dudhnoi duc to lack of school facilitics of CBSE standard at Dudhnoi, _ |

Morcover, my wile being a diabetic patient requires constant checkup and medication.

There is no adequate facility for her treatment at Dudimoi. [ have been put (o a

disadvantagcous position so far family welfare is concerncd,
That sir, distressed family condition has alrcady been brought to your kind
notice vide my representation dated 20-2-2003 but as ill luck would have it, my

grievances remaiticd untedressed.

In view of the position cxplained above | may kindly be transferred back to

Guwahati to obviate the hardship on account of children’s educition ai»d'lrcnlmcul of
- my wile. IFitis not possible then Tmay be transferred (o Delhi, so that 1 can look after -

my son at Delhi and to clfect maximum possible reduction of establishment cost i.c.

from_ three establislunents o two establishiments. For this act ol kindness, 1 shall -

remain ever gratelul to your benign self.
Yours Laithiully,

(SWAPAN BHATTACHARIEE )
JUNIOR ENGINEER(C)

Encl:-As stated above.

/

96

<
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| | ANRIEXUIREN
‘mzmmm FORINBICATING CHOICE STATION /:mu SMEOR
li\/\"‘>ll OGN TURN, ’

S BN NS, I SO S I S

. Name ' Swapan Bhattacharjee

. Designation " Jr. Engineer (¢)

. Date of Birth ' 17-01-1954

. Date of joining in Serviee in CWwC 03-11-19717 '

. Date of Spperannuation - 31-01-2014

. Declared Home Town ' Dharmanagar, North lnpum TRIP URA.
. Place of present postmgj since - Dhudnai GDS & WQ Sitc, 01-00- ).()02

when posted.
8. Details of previous posting sinee appointment in CWC :

Post held | Olfice/ Place " Period 6f stay I{Cllii\l'izs
' &chion R : o

_l’mm To -

Supervision/-(¢)  MBD/HOC/ . o
Jr. Engincer (¢)- Barak Dive/ Iloc ~ + 03-11-1977. 05-01-1994
- Guwabati ‘

alx

1
—
N2
\Z
[N

Jr. Engincer (c) (2) UBD/ UBSDE CWC + 15-03-1994  (2-04-]

Dibrugarh
Jr. fingineer (), (3) HOG, Guwahali 08-04-1996  31-05-2002
i, Engincer (c) (4) MBSD- Dudlmai 01-06-2002 il datc' o R
9, Choice St: xtlou/l\cg,xon T 1. Guwahati/ B&BB, CWC, Shlllong
2. l)ulln -
: oo . CANY
~(Choice 0[ station wnll be considered as far as possible subject zulminislrnlivc. .
requircient / exigencies and - provisions of transfer l)OllL)) S
10. Any specific mfonn.ltlon which : Transier to Guwahati sou“ht {o
the ofﬁcml mshcs to furnish. - obviale the hardship by me and my {2 mily
o . " member. The facl and positions are - "
I explained in my representaion: -
. o . /' . .ﬂ"‘/»-
: . . s ' ) v . ot K -.
Place:-_ W)U(‘ \“\\c\, o ' R Sipuatare,. \«\\\ \‘ ; o
Date:- o ( CeON : A Moame (“_:H‘l(_\a‘\\,_\ \‘~ ) N
Note:- Olhcub in llm prade ()f/\LL Lmd belovr are required 1o llldl&.dl" Region only. Thay
will not be (.omldc,xul for poslmw by Lgrs. Toa specifio st dion, -
A j

m@wg*f M“’f
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Y

g

~I'h.N0.0364-2534424, 2232294, 2534928
. Tel. Fax N.0364.2232294

Government of India
. Centiral Water Commission
Q.lﬁmh'%‘; Office of the Chiefl Engtneer

?i’,‘ ahmaputi s & Barak Basin Organisation |

‘Maranatha®, Pohksch:
P.0. Rynjah

. Shillong-793006.". ' ¢~
E-mail-cebbb@sanchnnet.in

Ref: CWC O.M. No.A-22012/2/2003-Eslt.| daled 18.12.2003 -

el Lo v Pléase . refer to your O.M cited »obov_e' on .ihe -above menlioned
subject, the iransfer applications of the joliowing 3Junior Engineers working
under B&BB Organisation, CWC, Shillong are sent heréwith in the prescribed
proforma (in duplicate) each for further necessary action please. Their
requesls for posling under B&BB is notpossible due to administralive reason.

1._Shri S.Bhallacharjee, JE, GDS&WQ Site under MBD, CWC, Guwahali
~~ 2..Shri M.K.Roy, JE, GDS&WQ Sile under LBD, CWC, Jalpaigurti

In case their fransfer are:acceded 1o, subslilule will be required 1o
relieve them. - :

L e - | W
v . Encl: As above ' _ ( SURESHCHANDRA )
( ’) v ’ ‘ Superintending Engineer (Coqrd.)
v ' Under Secrelary, Estt.VI, CWC, New Delht .
No.1/4(E)/2003-B8B/ <G 212>~ "2 \.1 } . Daled :- '7_6./‘.)/)
\9*“ \,éopy for informalion 1o the Superiniending Engineer, HOC, CWC, Guwohcli'
(\gq' with reference to his letter No.A-15017/14(5)/Est.11I/03/354-56 dated 05.02.2004
' /MN( e supéﬁj@fﬁoi&s&'gﬁGINseﬁ
3 G _ H 0, CIRCLE, CWC,
_ , GUWAHATI-7810"4
(s) . e - Lo, 7?_%[__,/ 3 Jo
'DAJI\“ Mo~ AA50IA IIL‘V(_S‘) lla?/'--!_ll[j_gﬂﬁ__f:l_. oL N L’
: o /

AN

\/dGP\\J Yo (le E’;(t.cg‘vm @nc?,‘q?er@.(_ Mml Lowen
- Plohorepuli. Dimsion, ewe, Guwalat: [Jedpeagand
“ ' A
gk/\\} | PR
‘ %\HK"I&)

e o T

. \() ety T ‘4,!'3(7‘,.,:_, :
2| (RN i

WV‘ - 9%"?{#‘5@* Grolir i et et
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No. 0.0/ Gau/lfiis,c-netum/ 2004/ Uf' L/ I '
 ‘Goverrment of India
Central Woter Cuamissicn
Middle BRrabmapuira Divisicn

pPhone: 2674267 : e CWC, Canplex,
. P.0, Guwahati Univerﬂity,
Pnoilgmbdewo@s ify, Con Cuwahati=-781014 (Assam)
Dateds 2.y /37 2604,
Copy 'b‘x- | .

) - The Assit, Enaineer, ¥.B.Sub-division, CWC, Cuwahati for information
| vith reference to his Lr.No. MBSD/GQU/PF\-167/2004/32-35 at, 8/01/2004.
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( A.K.SRIVASTAVA )
EXECUTIVE FNGINRER
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; ! | o © Acsistant Lng iy u
' o BA.B. Sub-Division, CW.C. ",
Sl ' Adabari, Guwahati-14
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: Tel. No 0364 2034424 2232294, 2534928 - "
L ‘ - Tel. Fax 0364- 2232294
No. 1/4(F)/2003 -BBBNVOI 22 m L‘ 0 . ._ o\
Government of India S
- Cenitral Water Commission
‘Office of the Chief Engineef™
Brahmaputra'& Barak Basin Organisation

‘Maranatha’ Po‘hkseh :
P.O. Rynjah
. Shillong-793 006
o emali cebbb@sancharnet in

Dated ... { | [G‘L‘

Ofﬁce Qrder

: !n Pursuance of CWC s 0.0. No. 20/1/2004-Estt.Vi doied 26"‘ May 2004, fhe
, followmg Junior Englneers are hereby reposted to 1he ploces shown ogomst thelr name
wnh nmmeduo!e effect in publlc inferest:- :

sl. | Name ofJEs Preseni Poshng | Reposted fo Remarks.
- | No. | §/Shri ~ L R Sl
RN 2 3 4 |- 5
.. | N.Somargjan | SWRD. CWC, Meghna Circle, - |-Against Shri Ramesh
‘ ‘Cochin CWC. Silchar | Chandra
2. | S. Palaniappan SRD. Coimbatore | MBD, CWC, | Against éhri G.C. Das’
s L ' Guwahati o
3. . | N. Thyagaragjan HD,.CWC ., O/O the Chief Against Shri R.
' I Chennai Engineer, B&BB, - kSri‘niVCson
R - : ' CWC, Shillong - : '
4. | DR Madan RD Die., CWC. NEID-l (HQ), .Agolnst Shri S.A. Azod
 ,, L - New Delhi. CWC, _|1cnogdr.,_, s
5. | V.K.Mishra MGD-lI, CWC, PPSD (Hgs.) -~ ._.».Agomsi ShnAK i
' Varanasi . Nalbari under- .} Srivastava T
. _ MBD, Guwahati | SR
6. | R.P.Singh © | MGD-lIl, Varanasi | Jang Site (NEISD) | Against Shri D.P.N.
‘ ' : under NEID-IIl, - fUdehycy
: : ) , ‘ ltanagar. .
7. | N.Haroli - . |CD,CWC, Jaipur |KISD. Chapakowa Agcnnsf Shri RlShl Pal -
T ' | under NEID-lI,
. o o HHanagar 1 .
8. | RC.Gupta MGD-Il, CWC, Myntdu Sub- | Against Shri R.8.
' - | tucknow. division " | Sharma
(HQJTramblong. |
Meghalaya
(NEID-l, CWC,
) _ . Silchar L ,
9. | H.C. Mishra - LYD, CWC, Agra Myenlidu Project Against Shri
. ' Site Dom Site | Gopinathan.
{(HQ), Meghalaya | - o
- | under NEID-I, ~ o .
| Silchar .~

Contd..2.




,?/8 —

The followmg Junior Engineers unde ¢ this Organizalion are dilso he:rwhy 1ronsferred
wilh rmn'nedlole eltect in public inlerest/own cost. : - :

-;1‘._-””‘“Lll Singh

Site under UBD

BbD (,WC Sllchur

under LBD,
| Jalpgiguri

1 2 3 - 4 5 .
1. | G.C.Das MBD, CWC., KISD. CWC, Against Shri P.C. Roy
R | Guwahati Chapakhowa. ' v
2. | P.C.Roy | KISD, CWC, LBD, CWC, | Against Shri .
Chapakhowa Jalpaiguri (Mg} Bhowmick
3.7 | P.K. Das C'dhowaghat Ghugumari Site . | Against Shri M.K. Roy

Chownagte Sile

Againsi Shri S.C.

OO NC AN —

The Poy & Accounls Officer, CWC, New Delhi

The Undér Secretary (Estt. VI), CWC, New Delhi.

The Chief Engineer, C&SRO. Coimbatore

The Superintending Engcneer NEIC, CWC, Shillong, .

The Superintending Engineer, Meghna Circle, CWC, Silchar. .
The Superintending Engineer, HOC, CWC, Guwohoh

The Dire¢ior, M8A, CWC, Guwahati.
The Director, RD Dte., CWC, New Delhi.
The Executive Engineer, SWRD, Cochin/SRD, Coimbatore/HD, Chenncn/MG_D I, o
Lucknow/MGD-Ili, Voronosn/CD Jaipur/LYD. Agra/MBD, Guwohoh/LBD RO

o 1 under MBD - under NEID-II | Sharma -
5. | S.C.Sharma Chowngte Site B&BB, CWC, | Against Shri S.C.
1 o under NEID-II Shillong | Sachdeva {Hgs.)(own
- ' : A L cost) |
6. | R. Srinivasan .| B&BB, CWC, M&A Dte., CWC, | Against Shri G.
_ Shillong Guwahali Muthaiyan (own cost)
7. | Ramesh Chandra | Meghna Circle, MSD-HI {HQ). Against Shri M.K.
' (HQ) CWC, - CWC, Siichar Debnalh
, Silchar . A
8. | MK. Debnath MSD-IIl (HQ) MISD-IIT, CWC, Aghinst Shri T.
' Silchar Silcar (HQ) ‘Gnanasigamany
9. | G.Bhaltachariee | GDS. Anipur Tuirial GD Site -
] L , | under MD, Silchar | under MD Silchar | L L
10. | Nand Kishor. ChampaiSite | NEID-I {HQ), CWC Against Shri Rajesh
e s oL ANEIDEL [ Silchar . Rumar e
‘11, | Rajesh l\umc MEIC-HMQ), iy fntudu HE Against Existing:
Silchar Project with HQs. vacancy
at Dam Axis
Under NEID-I, ~ v
. . v _ | Silchar
12. { Nabendu De Tuirini Site (NEID-It) { MHISD {Hq)..
' Serchhip (NEID-Il) - .
This issues with the approval of the Chief Engineer (B&BB), CWC, Shilong .
. ‘ z%:)" /)/_,..-/
X ‘ A o
~ (SURESHCHANDRA)
: Supetintending Engineer (Coord)
Copy to:- ' ' 2 x "

. Jalpaiguri/NEID-, Silchar/NEID-II, AILOWI/NEID Hl, tanagar/MD, Silchor
10. The Persons Concerned (21 copies)

11. Office Order File.

S
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- ACh}cf Engineer, Dudhnai, the 8" April 2004 9

Central Water Commission, _
Brahmaputra & Barak Basin, '
Shillong-793006. (Through Proper Channcl)

Sub :- Annual rotational traxlsfex‘-opli011 of choice station there of.

Ref: CE/B & BB/ Shnllong s letter No. 1/4 (E) 2003-BBB/ 823-24 20.2.04
' endorsed by the AE/MBSD/CWC/Guwahati’s dt. 29.3.2004.letter No. -
MBSD/ Gau/ PF-167/04/354. | -~ .

Sir, S o
" 1 have the honour to submit the following few lines for your kind
consideration and sympathetic action:- :

That Sir, I had earlier prayed for my transfer to your goodself {rom
Dudhnai site to Guwahati under my letter dt. 20.2.2003 (copy enclosed) on ..
own interest due to compelling reason. But as ill luck would have it, the. .. "
-authority did not -confer me any benedlclxon impelled by sympathetic
consideration.

That Sir, later when the option was called for “cholce station” on
“Annual rotational transfer”, I opted for Guwahati being the first preference
and Delhi the next only, duly filled in the prescribed prolorma with a
covering letter of prayer di. 06.1.04 (photo copy enclosed) n‘matmb specific

Cal
\ basic familial problem that left me in the lurch. .
e ‘That Sir, SE (co-ord.) /CWC/ B&BB Shillong letter’s No 1/4(E) /

vl 2003-BBB/ 823-24 dt. 20.2.04 endorsed to me by AE/ MBSE/ CWC/
Guwahati’s vide No. MBSD/ PF- 167/04/354 dt. 29.3.04 under relcrénce
conveys that request for posting under B & BB is not possible due to
“administrative reason”, which has left me to a feelings of acute
disappointment and drlven me to {rustration and desperation.

That Sir, the possibilitics of transfer was ruled out on wide and mag,lc '
term viz. “the administrative reason”. Obviously 1 have been left in a state of
groping in the darkness, what actually should it be. It sounds that as if [ have
been transferred to Dudhnai by way of disciplinary action. However, it
appears to me that the concérned authorities have issued the latter under
reference without weighing the most genuine problems of mine. To
substantiate, it may be mentioned that when I had earlicr prayed for transier
to Guwahati from Dudhnai on 20.2.03 on own interest, four posts cither
vacant or were going to fall vacant which were filled up subsequently by
transfer as follows:- '

(i) 2(two) By incumbents on transfer from outside NE region.
(S/Sree C.P.Gaur, JE & K. G. Mohan Rao, JE)

(ii) 2(two) By mcumbents on uansfcr from within NL region.

. Sti. Shri. Sukhdev Singh, JE who actually hails

l rom outside NE region and was posted at Guwahati
;}3@1\ ™ since 1996 was transferred from Guwahati to Aizwal )

_ “‘X 2o 3NA in May 2002, on his request in public interest and
UQ)C)?M ‘ q/(V _ immediatcly again transferred back to Guwahau

afler near about one year in 2003. ~
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(2) _

2. Shri. G. Muthiyan JE (c).who was posted to
Aizwal on transfer from outside NE region, in 2002,
was again transferred to Guwahati after about
one year of service at Aizwal in 2003. It is to be
~ brought to your kind notice that my prayer for transfer
to Guwahati was not considered favourably at that time
though there was serious dislocation in my family
set up but none of the above two officials were having
such besetting problems like me and their spouscs were
" not government employees.

Even now when SE (co-ord.), vide this letter referred to above has
stated that my posting under B&BB is not possible but one post due to
impending transfer of Shri. G. Muthaiyan, JE, who has already applied
for posting to Chennai due to completion of his tenure posting of two years
in NE region is going to fall vacant. | S |

“There is a floating rumour that “some one” who hails from outside

NE region and is now serving in the NE region, is likely to be posted at
Guwahati vice Shri Muthaiyan znd if my understanding ‘matches the|
whispering, it would likely to give rise to an aflirmative feeling to the fact
that so called “administrative reason” is only applicable to-those who hail
eriginally from NE region only. It also, gives rise to the fecling that

similarly situated persons arc not similarly treated. |

~ Seemingly, it sets a precedent that incumbents from outside NE region
get preference of further transfer to suit themselves on within NE region in
their short tenure period, whereas, the incumbent with genuine problem do
" not get any preference in posting at choice place even after completion of 25
years(twenty five) of service. & ‘

‘Under the circumstances narrated above, I pray to your honour to look
into my case of posting at Guwahati the first “choice station” vice Shri.
Muthaiyan, on his transfer from NE region and for which act of your
kindness, 1 shall remain ever grateful to your benign self.

" In this connection, a circular from government of India No.
28034/2/97-Estt.(A) dated 12/6/1997, which. prescribes for posting husband
and wife at the same station is enclosed for ready reference.

Yours faithfully

7 4‘/)()“-‘ Vg

Encl. : As stated above. : (S7 Bhattacharjee)

a » ~ Junior Engineer,
Dudhnai..
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Phong : 2674267 MO

AN N EX U RE - 6
?§7
NO: MDY/ Gau/Mi so-Retbuzn/ 2001/ 2 8[ [~

’-w----—-

Govermaent of India

Fax 1 (0361) 2674267

Central Vater Comaission

111ddle Brobmwoputra Division

. Email mbdcwr@sify.com.

The Assistant Enclneex,
M, B..‘\\b—-division, cwe,
Cquhuti - 781 014
Sdbject : Regarding annual rotatio

there of,

AR

CWC Complex, Tehind
Adabord Pus stang,

PO: CGuwahati University,
Cuwohati - 781 014 (Aosam)

Dated {thoe-~ K/ ,\pr’J.l. 2004,
A1

nal transfer - oPti(m of choice eslation -

Reference ¢ Your letter Ko, IID“D/Gau/I’I‘-1C7/2004/401 atd, 12/04/2004,

Please refer to your letter cited above, the gelf explonotory
(Jpre%ntation dated 08th April, 2004 of Shri Svapan Bhattachorjee, J.E.
cannot be forwarded to the higher authority as the request 18 based on
assumption o8 per poru=2. of page=2 (Maxked as 'nt)

The official may be directed to subnit o simple. re'quent for

1econSidering bhis pouting al Guwaohuti or elaewhere

4 ~

Representation of <‘hri Bhattachorjee, J.F, iS returned herewith

(in original with enclosures),

Encle s A8 above

(n/g’ /0

T £, 642 5ile
/f)VﬁW”f/ oy

:MM L)Yy -

( A K. astovo

Executive r}a‘#;er//.«.

als> /o }’

Wﬂmfd 5/'/15’ /7/ -
(wﬁo%

C T ASOKAD )

Assistant Engincer
1.8, Sub-Division, C.W. C,
Adabarh Guwahati- 14

/
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Govenunent of India :
Central Waier Commission - ANN EXUVURES :-71
- Office of the Chiel Engmee K ’bO\

Brahmapulra & Barak Basin Organisalion

"‘Marmnatha' Pohkseh

P.O. Rynjah '
Shillong=793 006.

e-mail; cebbb@sancharelin

Annual rolational transfer-option of choice slation by Shri S.Bhatlacharjee,
Junior Engineer - regarding ' : » _ '

»

Reference is invited to the advance copy of representation dated 08.04.2004
i bt S.Bhattacharjee, Juniof Engineer presently working at GDS Site, Dudhnoi under
MBD, CWC, Guwahati endorsed 1o the Chief Engineer (B&BB), CWC, Shillong regarding
Annual rotational transfer option of choice place. Necessary aclion deemed fit to stop this
type. of endorsing a copy direclly to this office by the officers and staff members of your
Circle is warranted and this type of practices should not be enlertained in future. Necessary
action in this regard may please be taken up from your level under intimation to this office

please. |

, (SURESHCHANDRA)
Superintending Engineer (Coord.)

. ...’_,:'_Q_I;h'ﬁ'

Encl: Copy of representation

!

\/élperintending E'ngineér, HOC,»CWL’T.,‘_Q\MQ_I_'\EQ“_H_'_“ o

No.1/4(E)/2003-BBB/ / 5IFE Dated = .2 - A ({(/'
0{9\"63‘ "‘%Y— \f-&_. s
queenil’ n‘.!_[}!&‘(:, CRINETR
R AT T AU SN
L s TES

Mo /,.\-\'gbm-[ 1 ){lm—m_[oz,/ 1724 -04. | ,a;p:,.g:\:;o/,

4)\“ , (‘._ﬂj 3 Vol
) he Byecunve Fnginredr IMaQdle |

cwe T G
S , G ol alongnll adiwe Arumhicriza n eNas\utn
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Malne u{)\dﬁ?)- Dtvisfen

)

Pt Piomale |
W T e W b oy ; 5 :

4 VU Ne0E8G R en ) onl , Plouree -
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- AN NEXURE® 856»49 o

. The Chicfl Engincer, . : Dated the 7" May 2004
Central Water Commission, - _

Brahmaputra & Barak Basin,
Shillong-793006. (Through Proper Lh.mm.l)

Sub :-"Annual rotational transfer-option of choice station there of.

Ref: CI’/B & BB/ Shillong’s letter No. 1/4 (1) 2003-31313/ 823- 24 dt.20.2.04 endorsed by the
AEMBSDICWC/Guwahati's dt. 29.3.2004.Ietter No. MBSD/ Gaw/ PI*-167/04/354.

7

Sir, : ‘
I have the honour to submit the followmg, few lines for your kind symp'llhctm consideration
and favourable action :-

That Sir, I prayed for my transfer from Dudhnai site to (Juwahau vide my lullcr dt. 20.2.2003
(copy encloscd) on own interest due to compelling reason viz.

My wifc is a central govt. employce - working in postal dcpm(mcnl al (JUWdhdu She is a
diabetic paticnt and requires constant check up and medication, adcqualc facility - of which is not

.available at Dudhnai. My children are the students of C.B.S E. standard and such facility of

education is also not available at Dudhnai, with the result my wish of accommodating them at
Dudhnai was nipped in the bud. Consequently, il brought acute stress and strain on niy wife (o take
carc of my children, particularly in cducational sphere, being exhausted afier rendering full length of
official dutics and thus my. children were dcpnvcd of proper care and atluulon l3ul Iy praycr was
not considered. It constantly hurts my feelling.

That sir, 1 opted for ‘my transfer to Guwahati being the first preference of ‘choice of station”
~n “annual rotational transfer"duly filled in the prescribed proforina with covcnn;, lctlcr dt. 6.1 2004
(copy enclosed) narrating the basic problém. v

“That sir, as per SE (cé-ord.) /[CWC/ B&BB Shillong letter’s No: 1/4 (E)7.2003-BB13/ 823 24
dt. 20.2.04 endorsed to me by AL/ MBSL/ CWC/ Guwahati’s vide No. MBSD/ PE- 167/04/354 dt.
29.3.04, my posting under B & BB was turncd down with the remarks that - “(he poslmg under B &
BB is not possxblc duc to administrative reason”, It come to.me like a bolt from the bluc.

That sir, I ajain pmycd o your honour vide my letter dt. 8.4.2004 for kind consideration of
my (ransfer to Guwahati in supersession. of order communicated vide SE (co-ord.). /CWC/ B&BB
Shillong letter’s No: 1/4(L) /2003-BBB/ 823-24 dt. 20.2.04. -

That sir, acting in obedicnce to the directive received from Executive Engineer, CWC MBD,
Guwahali vide letier No.  MBD/Gau/Mise- Return/2004/2365 dt. 26.4.2004 (rcecived by me on
1.5.2004) 1 submit this lelecnld(lon/ prayer a fresh  for reconsideration of transfer to Guwahati,
(he first “choice station” with copics of representation made carfici-on 20.2.2003 and 6.1.2004,

In this conncction, a copy of circular from government of India No. 28034/2/97-Lsll.(A)
dated '12/6/1997, which prescribes for posting husband and wife al the same station is appended
herewith for ready reference and your kind perusal( a copy of circular enclosed). , :

‘Under the circumstances, 1 pray to your honour to kindly consider my case of transfer and
poslmg at Guwahati favourable, the first choice station and for which act of your kindness, 1 shall

remain ever gr alcful {o you

Yours Eaithlully

(3\ Q’\ Q ) wr )
Lnd Asslalcd dl)()VL ; (S. Bhatacharjee) :

Junior Engincer,
v)@f : 6\‘/ ~ Dudimai.
9\‘ w«‘ (o ' - '. _
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Covarnment of India '
Central Woter Comaiesion
11iddle Bruhmaputra Division

" Phoney 2674267 S CWC, Complex, .

4 0 Dehind Adabari Bus Stand
FAXs .(9361)2674267 o P.0., Cuwoliati University,
Enoil3nbdov aPoify. Con Guwahati~781014 (Ao9om) ‘
R Datédzb)gﬂgﬁ 2004, l
To ’ ‘ :

The Superintending Fngineer,
He 0. c‘.rﬁlep an. c-,
Adabari, Cuwghati-14.

Subg~ Application for trxansfex ot Guwnhati m,lresp'eot of
C Sri Swopon Iattachorjeae, J.E.(C)s o

. Enclosed please find herewith a self explanatory representation
doted 07/05/2004 received from Sri Swopon Dhattachorjee, JoF.(C) of Dudlinod
site undor M.D, Sub-division, CWC, Cuwahoti addressed to Chief Engineer,

DD Dasin, CWC, Shillong in conneotion with his transfer to Guwohoti, =~

. If the request of Sri Bhuttnclwrjce,v J.VF, is oonsidex, o
suitoble substitute will be raquired in his place, . .

Fnolog~ A8 above : . Yours folthfully, .
- alongwith enclodura,

N

g h - ' o (‘A.x.é&vmz'ﬂ ) |

. . _ S EXECUTIVE ENGINFER

4
li

Copy! tog= :
J{w ' The AaStt.Ehéinee‘r.’ M, B, Sub-division, CWC, wauhn_tie‘ld
. for information with reference to his letter Ro.MBSD/Gou/_
PF-167/2004/525 at, 12/5/04. o -

- ,M/ - .
W S

o NO/-M%SS\G\M\OPF\\ﬁ‘/oﬁf[s‘;if"--:' DR 67 ey

Pass em e Gud %.%\ox\txeN\?wjgw/ Jeei o o
' :D\ACU"\’Y\O»‘\/ CT\A—& ”(C”‘—*\MQ’O'\,MGJ\‘QM, - J A ‘

Des |t
(v N ’
: _ 0 et l’))) -
o s T _\Agsictant toginent _ |
) %)n Sub-Division CW.C. -~ ,
Adabari, Guwahml-M .
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\Io ’8014/2/97-139“(&\)
Government of India .
Ministry, of Personnel. Public Gnevances & Pensions
o e (Depaxtment of Personnel & Trammg) RERNRTHOE R .li.-{}«-‘-‘g,‘.

Coboe o | \}cchlln the 12" June 1997

'OFFICE MEMRORANDUM o

Sub: Posting of husband and wife at the same Station. - i

o !
B . E
. f-u-‘.‘w Tt

The undersigned is dxrccted to say that. on the.. subjcct menuoned abO\e

" Government has issued detailed guidelines vide O.M. No." 28034/7/86-Estt.(A) -

dated 3.4.1986. The Fifth Central Pay Commission has now ;'ccommendéd that
not only the e\:iStino insuuctions rc.ozu'dimr the nccd to post husband and wife at

the same station neod to be rutuatud it has .1lso xwommendod that the scope of

‘thcsc mstmcuons should be w1dcu<.d to m»ludu thc plowsmn tlm( whelc posts at

the appropnate level exist in the organization at lhc same statlon ihc husband and

mfc may 1mmmbl» be posted together in order to cnablu thun to lead a normal

"fdnuly hfc and look aflter the wellare o[ the children, especially Gl the uhﬂdrcn

are 10 years of age.

The Government, afier considering the maner,f has decided to accept this

recommendation of the Fiflh Central Pay Commission. Accordingly, it is

reiterated that all Ministres/Departments should strictly adhere .{o the guidelines |

laid down.in O.M. No. 28034/7/86-Estt. (A) Dated 3.4.86 whﬂé dcqid’mg on the

requests for posting of husband and wife at the same station and should ensure

_that such posting is invariably done, cs'pccially till their children-are 10 years of

m'c, if posls at the appropriatc luul C\lsl in the oxg,amzduun at the same station

T

and 1f no admnnstmhvc problcms are L\])uclud to result as a con‘;cqucncc‘\3
_ S — — :

It is further clarificd that even cascs where only the wife iy a government servant,

the concession elaborated in para 2 of this O.M. would be admissible to the

/
e

gOVCl‘ﬂIﬂCIl[ servant.

W
W
tp&“‘“& gﬂ(k:};ﬁ""ﬂ
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To

' o.nulmcd Im u..ulv u.,[umw and guidance. 5 T I

" Hindi version of the OMis enclosed. *

These mslmumm would be applicable only to pmls wxllun tho same dopnrtmcm

and would not .Jpply on App()lnllmnl under the (,m(rdl Sldﬂ'mg, Scheme.

;_,.‘

A copy of tlus Departmcnt S UM No. 28034/7/86-Estt (A) Dalcd 3.4. 86 1s

.. Sd/- Illegxble

.. (Harinder Singh)
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